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FIR No.f1/19

PS: Anand Parbat
State V. Beena Devi
U/ JORA/INARBR/3

07.07.2020

Prosent : Sho MUAL Khan, Ld. AddLL PP Tor the Siate throtign VC.
Sh. Bhishm Do, Ld. Legal Aid Counsel for the
applicant/ accused.

This application u/s 439 Cr.P.C., has been filed on penaif
of appheant/accused for grant of interim bail for 45 days.

Though. this matter was listed today for VC, however,
1.4 Legal Aid counsel submits that he may be heard in person [or
10day. L

Reply has not been received in this matter.

The conduct certificate of applicant/accused is also
znnerned alongwith the application as issued by superintengent csr:{t;l
setl no by and as per which conduct of the applicant/accused is good.

lsswe notice 1o JO/SHO - concerned 0 tille copert
teparding previous anvolvement of applicant/accused, wirrtable tor

(% 437 20210

Put up on O8.07.2020 for consideration. A\ ‘
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